
 

 

                                                      

                                           

 

 

 BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
 SOUTHERN ZONE SITTING AT CHENNAI 

 

ORIGINAL APPLICATION NO. 127 of 2024 (SZ)     

IN THE MATTER OF  

  
Mrs. Neena.S, 
No.23-9-744/3, Premier Aristo Apartments, 
Flat No. 02, Ground Floor, 
Mangaluru Thota Village,  
Mangalore – 575 001 and 4 others   ...  Applicants 

 
And 

 
The Joint Chief Controller of Explosives, 
South Circle, Chennai, 
Petroleum and Explosives Safety Organisation (PESO), 
A and D Wing, Block 1-8, 2nd Floor, 
Shastri Bhawan, No.26, Haddows Road,  
Nungambakkam,  Chennai – 600 006 and 3 others  … Respondents.  
     

I N D E X 
 

Sl. No Description of Document Page No. 

1 Rejoinder Affidavit dated 30.12.2025 in Response to the 
Counter Affidavit filed by the 3rd   Respondent. 

1 – 4 

2 Copy served to opposite side Counsels 5 

 
  

 

 
Place  : Chennai 
Date :  04.01.2026    Filed by : 
  
 
 
  
                                                                                     V.B.R. MENON 
          COUNSEL FOR APPLICANTS 
        Mobile : 9384762930 

                                                                     E-mail : vbrmenon@gmail.com 
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           Before the Hon’ble National Green Tribunal 

        Southern Zone sitting at Chennai 

            

         O.A. No. 127 of 2024 

           In the matter of  

           Mrs. Neena .S, 

           Mangalore – 575001 

          And 4 others      … Applicants 

 

          And 

           The Joint Chief Controller of Explosives, 

           South Circle, Chennai 

           Petroleum & Explosives Safety Organisation, 

           Nungambakkam, Chennai – 600006 

         and 3 others      … Respondents 

              

              

                       

 

        

 

 

 

 

 

          

 

 

        REJOINDER AFFIDAVIT 

          
 

 

 

 

 

 

 

 

 

 

 

 

                           V.B.R. Menon (Ms – 23/2012) 

                       Counsel for Applicants 

             Mobile : 9384762930 

         E-mail : vbrmenon@gmail.com 


